WP(Crl.) No. 428/2020 etc.

ITEM NO.10 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (Criminal) No. 428/2020

CITIZENS FOR JUSTICE AND PEACE Petitioner(s)
VERSUS
STATE OF UTTAR PRADESH & ANR. Respondent(s)

(IA No. 135049/2020 - EX-PARTE STAY, IA No. 135052/2020 - EXEMPTION
FROM FILING AFFIDAVIT, IA No. 26539/2021 - EXEMPTION FROM FILING
AFFIDAVIT, IA No. 7691/2021 - INTERVENTION APPLICATION, IA No.
54741/2023 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/
ANNEXURES and IA No. 26535/2021 - STAY APPLICATION)

WITH

Crl.A. No. 1033-1034/2022 (II)

(IA No. 46177/2019 - APPLICATION FOR FILING THE PETITION WITHOUT
DISCLOSING THE IDENTITY OF THE PETITIONER/RESPONDENT, IA No.
193843/2019 - EXEMPTION FROM FILING O.T. and IA No. 46176/2019 -
EXEMPTION FROM FILING O0.T.)

SLP(C) No. 19945-19946/2021 (III)
(FOR ADMISSION and I.R. and IA No. 189377/2022 - STAY APPLICATION)

W.P.(C) No. 63/2022 (PIL-W)
(IA No. 187617/20622 - ADDITION / DELETION / MODIFICATION PARTIES,
IA No. 196804/2022 - APPLICATION FOR PERMISSION, IA No. 6864/2023 -

APPROPRIATE ORDERS/DIRECTIONS, IA No. 193606/2022 -
CLARIFICATION/DIRECTION, IA No. 181125/2022 -
CLARIFICATION/DIRECTION, IA No. 19555/2023 -
CLARIFICATION/DIRECTION, IA No. 188689/2022 -

CLARIFICATION/DIRECTION, IA No. 192083/2022 - EXEMPTION FROM FILING
AFFIDAVIT, IA No. 194725/2022 - EXEMPTION FROM FILING O.T., IA No.

191042/2022 - INTERVENTION APPLICATION, IA No. 194274/2022 -
INTERVENTION APPLICATION, IA No. 193585/2022 - INTERVENTION
APPLICATION, IA No. 196802/2022 - INTERVENTION APPLICATION, IA No.
189203/2022 - INTERVENTION APPLICATION, IA No. 196769/2022 -
INTERVENTION APPLICATION, IA No. 192081/2022 - INTERVENTION
APPLICATION, IA No. 188700/2022 - INTERVENTION APPLICATION, IA No.
194624/2022 - INTERVENTION APPLICATION, IA No. 188159/2022 -
smFMTERVENTION/IMPLEADMENT, IA No. 194392/2022 - INTERVENTION/
BﬁggglEADMENT, IA No. 189679/2022 - INTERVENTION/IMPLEADMENT, IA No.
©:488563/2022 - INTERVENTION/IMPLEADMENT, IA No. 23443/2023 -
INTERVENTION/IMPLEADMENT, IA No. 183450/2022 - INTERVENTION/

IMPLEADMENT, IA No. 189216/2022 - INTERVENTION/IMPLEADMENT, IA No.
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189214/2022 - INTERVENTION/IMPLEADMENT, IA No. 189111/2022 -
INTERVENTION/IMPLEADMENT, IA No. 6871/2023 - INTERVENTION/
IMPLEADMENT, IA No. 191945/2022 - INTERVENTION/IMPLEADMENT, IA No.
194722/2022 - INTERVENTION/IMPLEADMENT, IA No. 191719/2022 -
INTERVENTION/IMPLEADMENT, IA No. 5424/2023 - INTERVENTION/

IMPLEADMENT, IA No. 43622/2023 - INTERVENTION/IMPLEADMENT, IA No.
23450/2023 - PERMISSION TO APPEAR AND ARGUE IN PERSON, IA No.
15035/2023 - PERMISSION TO APPEAR AND ARGUE IN PERSON, IA No.
4641/2023 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES
and IA No. 19559/2023 - RECALLING THE COURTS ORDER)

SLP(C) No. 22733/2022 (IV-C)
(FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
193242/2022)

W.P.(C) No. 40/2023 (PIL-W)

(FOR EX-PARTE STAY ON IA 8306/2023, FOR APPLICATION FOR
SUBSTITUTION ON IA 268514/2023 and FOR APPLICATION FOR CONDONATION
OF DELAY IN FILING THE APPLICATION FOR SETTING ASIDE THE ABATEMENT
ON IA 9121/2024)

W.P.(Crl.) No. 14/2023 (PIL-W)
(FOR STAY APPLICATION ON IA 10891/2023 and FOR APPLICATION FOR
PERMISSION ON IA 24536/2023)

T.P.(C) No. 199/2023 (IV-C)
(FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
19995/2023)

W.P.(C) No. 124/2023 (PIL-W)
(FOR ADMISSION)

W.P.(Crl.) No. 36/2023 (PIL-W)
(FOR STAY APPLICATION ON IA 23571/2023)

W.P.(C) No. 531/2023 (X)
(FOR EX-PARTE STAY ON IA 94728/2023 and FOR EXEMPTION FROM FILING
0.T. ON IA 94730/2023)

W.P.(Crl.) No. 174/2024 (X)
(IA No. 78892/2024 - EXEMPTION FROM FILING O.T.)

Date : 30-04-2025 These matters were called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SANJAY KUMAR

For Petitioner(s)
Mr. Sanbha Rumnong, Adv.
Mr. M.F. Philip, Adv.



For Respondent(s)
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Lija Merin John, Adv.
Purnima Krishna, AOR

Vrinda Grover, Adv.
Devika Tulsiani, Adv.
Soutik Banerjee, Adv.
Aakarsh Kamra, AOR

Sanjay Parikh, Sr. Adv. (N/P)
Abhimanue Shrestha, AOR
Sridevi Panikkar, Adv.
Kritika, Adv.

Ashwani Kumar Dubey, AOR
Ashwini Kumar Upadhyay, Adv.

Indira Jaising, Sr. Adv. (N/P)
Paras Nath Singh, Adv.
Nupur Kumar, AOR

Chander Uday Singh, Sr. Adv.
Srishti Agnihotri, AOR
Viddusshi Shandilya, Adv.
Viddhusshi Shandilya, Adv.
Bidya Mohanty, Adv.
Katyayani Suhrud, Adv.
Abhishek Kalaiyarasan, Adv.
Sanjana Grace Thomas, Adv.
D.P. Singh, Adv.

Tara Elizabeth Kurien, Adv.

Ejaz Magbool, AOR
Shahid Nadeem, Adv.
Mujahid Ahmed, Adv.
Saif Zia, Adv.

Swati Ghildiyal, AOR

Talha Abdul Rahman, AOR
Tushar Mehta, S.G. (N/P)
Saurabh Mishra, Sr. Adv. (N/P)
Nachiketa Joshi, A.A.G.

D.S. Parmar, A.A.G.

Abhimanyu Singh GA, Adv.

Sarad Kumar Singhania, AOR
Sarad Kumar Singhania, AOR

Prafull Bharat, Advocate General
Avdhesh Kumar Singh, A.A.G.
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Mrs. Prerna Dhall, Adv.
Mr. Akanksha Singh, Adv.
Mr. Shivam Ganeshia, Adv.
Ms. Akanksha Singh, Adv.
Mr. Ambuj Swaroop, Adv.
Mr. Prashant Singh, AOR

Mr. Milind Kumar, AOR

Ms. Lija Merin John, Adv.
Mr. Sanbha Rumnong, Adv.
Mr. Anas Tanwir, AOR

Ms. Masoom Raj Singh, Adv.
Mr. Ebad Ur Rahman, Adv.
Ms. Zainab Shaikh, Adv.
Mr. Kashif Jamal, Adv.

Mr. Sharan Dev Singh Thakur, Sr. A.A.G. (N/P)
Ms. Ruchira Goel, AOR

Mr. Sharanya Sinha, Adv.

Ms. Veera Mahuli, Adv.

Ms. Ritika Rao, Adv.

Mr. M.R. Shamshad, Sr. Adv. (N/P)
Mr. Farrukh Rasheed, AOR

Mr. Arijit Sarkar, Adv.

Ms. Zeb Hasan, Adv.

Mr. Sudarshan Singh Rawat, AOR
Ms. Saakshi Singh Rawat, Adv.
Mr. Ajay Kumar Bahuguna, Adv.
Mr. Sunny Sachin Rawat, Adv.

Ms. Vanshaja Shukla, AOR
Ms. Ankeeta Appanna, Adv.
Ms. Anubha Dhulia, Adv.

Mr. Lokesh Sinhal, Sr. A.A.G.
Mr. Akshay Amritanshu, AOR
Mr. Nikunj Gupta, Adv.

Ms. Drishti Rawal, Adv.

Ms. Pragya Upadhyay, Adv.

Ms. Aakanksha, Adv.

Ms. Ishika Gupta, Adv.

Mr. Sarthak Arya, Adv.

Mr. Arman Roop Sharma, Adv.

Ms. Shimpy Sharma, Adv.

Mr. Mohd. Aman Khan Afghani, Adv.
Mr. Mohd. Arham, Adv.

Mr. Lekhraj Patidar, Adv.
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Sandeep Jindal, AOR
Vinod Kumar Tewari, AOR

Saurabh Jain, Adv.

Jayant Mohan, AOR
Meenakshi Chatterjee, Adv.
Adya Shree Dutta, Adv.

Mrinal Gopal Elker, AOR

V.N. Raghupathy, AOR
Venkata Raghu Mannepalli, Adv.

Swati Ghildiyal, AOR

Madhusmita Bora, AOR
Ashish Jha, Adv.

T. Mahipal, Adv.

Pawan Kishore Singh, Adv.
Dipankar Singh, Adv.

Dhiraj Abraham Philip, AOR

Manan Verma, AOR
Shubham Arora, Adv.
Sumit Kumar, Adv.

Rakesh Mishra, AOR
Pankaj Dubey, Adv.
Rishu Mishra, Adv.
Alok Kumar Pandey, Adv.
Kiran Pandey, Adv.

Azmat Hayat Amanullah, AOR
Rebecca Mishra, Adv.

Vinay Navare, Sr. Adv. (N/P)
Nachiketa Joshi, Sr. Adv.
Ashutosh Dubey, AOR
Abhishek Chauhan, Adv.
Rajshri Dubey, Adv.

H.B. Dubey, Adv.

Amit P. Shahi, Adv.

Amit Kumar, Adv.

Manish Dhingra, Adv.
Gaganmeet Singh Sachdeva, Adv.
Ramya Khanna, Adv.

Rajendra Anbhule, Adv.

Rahul Sethi, Adv.

Gaurav Yadav, Adv.
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Dr. Vinod Kumar Tewari, AOR

Ms. Shahrukh Alam, Adv.
Ms. Akriti Chaubey, AOR
Mr. Shantanu Singh, Adv.

Mr. Sabarish Subramanian, AOR

Ms. Nupur Kumar, AOR

Ms. Sumita Hazarika, AOR

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Charudatta Vijayrao Mahindrakar, AOR
Ms. Pragati Neekhra, AOR

Ms. Ashmita Bisarya, Adv.
Mr. Nirmal Kumar Ambastha, AOR

Mr. Ashwani Bhardwaj, AOR
Ms. Mary Scaria, Adv.

Mr. V.K. Garg, Sr. Adv.
Mr. Atulesh Kumar, AOR
Mr. K.S. Rekhi, Adv.

Mr. Parav Garg, Adv.

Mr. Pawas, Adv.

Mr. R. Venkataramani, A.G.
Mr. Tushar Mehta, S.G. (N/P)
Mr. Kanu Agrawal, Adv.

Mr. Navanjay Mahapatra, Adv.
Mr. Pratyush Srivastva, Adv.
Ms. Rajeshwari Shankar, Adv.
Mr. Chitvan Singhal, Adv.

Ms. Ameya Vikrma Thanvi, Adv.
Mr. Raman Yadav, Adv.

Mr. Abhishek Kumar Pandey, Adv.
Mr. Kartikay Aggarwal, Adv.
Mr. Arvind Kumar Sharma, AOR

Mr. Kaustubh Shukla, AOR
Respondent-in-person

Mr. Mohd Parvez Dabas, Adv.
Mr. Uzmi Jameel Husain, Adv.

Mr. Syed Mehdi Imam, AOR
Mr. Mohd Aamir Dubas, Adv.
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Mr. Gaichangpou Gangmei, AOR

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Kaustubh Shukla, AOR

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Mr. Sanbha Rumnong, Adv.
Mr. M.F. Philip, Adv.

Ms. Lija Merin John, Adv.
Ms. Purnima Krishna, AOR

Mr. Sarvesh Singh Baghel, AOR

Mr. Sanjay R. Hegde, Sr. Adv. (N/P)
Mr. Adeel Ahmed, AOR

Mr. Raja Chatterjee, Adv.

Mr. Piyush Sachdev, Adv.

Ms. Riya Dutta, Adv.

Mr. P. Wilson, Sr. Adv. (N/P)
Mr. T. Harish Kumar, AOR
Mr. Shubhap P. Chopra, Adv.

Mr. Aditya Sharma, AOR
Mr. Aakarsh Kamra, AOR

Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K. Joy, Adv.
Mr. Alim Anvar, Adv.
Mr. Santhosh K, Adv.

Mr. Bijan Kumar Ghosh, AOR

Mr. Sadashiv, AOR

Mr. Sachin Agarwal, Adv.

Mr. Pranav Kumar Srivastva, Adv.

Mr. Devendra Kumar Gupta, Adv.

Mr. Ashish Singh, Adv.

Mr. Vaibhav Trivedi, Adv.

Ms. Vandana, Adv.

Mr. Sunil Kumar, Adv.

Mr. Ashish Pandey, Adv.

Mr. Nishant Sanjay Kumar Singh, Adv.
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Mr. Guntur Pramod Kumar, AOR
Ms. Prerna Singh, Adv.
Mr. Dhruv Yadav, Adv.

Ms. Priya Aristotle, AOR
Ms. Sheela Manju Jesline, Adv.

Mr. Prafull Bharat, Advocate General
Mr. Avdhesh Kumar Singh, A.A.G.

Mrs. Prerna Dhall, Adv.

Mr. Akanksha Singh, Adv.

Mr. Shivam Ganeshia, Adv.

Ms. Akanksha Singh, Adv.

Mr. Ambuj Swaroop, Adv.

Mr. Prashant Singh, AOR

UPON hearing the counsel, the Court made the following
ORDER

Re-1list in the week commencing 13.05.2025.

(DEEPAK GUGLANI) (R.S. NARAYANAN)
AR-cum-PS ASSISTANT REGISTRAR
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